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OPal COURT 

CENT .HAL All-1INISTRATIVE TRIBUNAL, ALLAHABAD BENC~ 

Al..LAHJi3 AD. 

Dated: Allahabad, the 25th day of July, 2001. 

Co.ran: Hon• ble Mr. s. Dayal, Nl& 

Hon• ble Mr. Rafiq Uddin, JM 

ORIGINAL APPLICATICN NO. ~9 CF 1999 

Ra:J eev ro.mar Mathur 

sf o Shri A. P. Mathur, 

, •• 

Office Asstt. Office of the P.M. G. Agra. 

r/ o l/ 142, Peepal Mandi, .4gra. 
By Advocate: Sri Rak~sh · vexma 

• • • ~ • Jlppl icant 

~rsus 

1. Union of India, through the 

Sec.retary-4 cun-Direetorate General Posts) 

Ministry of Canmunication ( Deptt. of Posts), 

I New Delhi. 

• • 
2. The Chief Postmaster General, 

U.P. Circle, l.ucknOY. 

3. Shri HiJDlal Joshi, 

Office Asstt. 

of o P.M. G. Luckn~. 

• • • • • • 

By Advocate: Sri s. Mandhyan 

Rasp ond ents 

ORDER ------- (ORAL) 

(By Hon'ble Mr. S. Dayal, Jl&) 

The applicant has filed this application for 

pemitting h~ to Lower Selection G,rade under Tme 

~and (he Tllne Pranotion Scheme with effect fran 
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13.1. 97 and pay him arrears with interest along 

with any other benefit, which may accrue to h:im. 

2. We find that the applicant has claimed 

pranotion with effect fran 13.1.97 on the ground 

that his junior Sri Ran Dnlarey-II was pranoted 

in L.S.G. under TBOP Scheme w.e.f. 13.1.97 and 

on that basis Respondent No.3 and 3 others were 

pranoted from 13.1. 97. 

3. We have seen Counter RePly of the 

Respondents. The applicant has ~ajmed that the 

Respondent No.3 Sri Himlal Joshi has been given 

promotion on the basis that his junior has been 

promoted and has also claimed that Sri Himlal Joshi 

was junior to the applicant• The ll:!spondents in 

their counter reply have stated that the applicant 

was appointed as Lower Division Clerk on canpassionate 

ground on 25.9. f!7 and was required to pass Type Test 

with:in tNo years, but could not pass Type Test. 

Sri Himlal Joshi was pranoted Cl1 31. 3. 84 fran 

Group 'D' post and was also requi.red to pass 

Type Test within a period of two years of his 

appointment as. L.D.C. He also failed to pass 
. 

Type Test and 1 ost his seniority, but he was 

exempted fran passing the prescribed Type Test 

w.e.f. 1.4.9). The seniority of Sri HJmlal JoShi 

was fixed w.e.f. 1.4.89 and he was placed at S1. 

No. 217 in the Gradation List. The applicant stood 

promoted w. e. f. 17.7. 92, when he passed '!Ype Test 
. 

and was placed lower in the seniority liSt and 

-becane junior to both Sri H:iJD1al Joshi, BespoNient 

No.3 and Sri Ram lluJ.arey." Therefore, he was not 
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entitled to pranotion to L. s. under TBOP Schena. 

This counter reply has not been controverted by 

the applicant, as no Ra1 oinder Affidavit has been 

filed. We, therefore, find that the Application 

1 acks in merit and, the ref ore, the sane iS dismissed. 

4. There shall be no order as to costs • 
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